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DIFFICULTIES UNDf,R DRDA

4030. SHRI RAM PRASAD SARMAH:

Will the Minister of RURAL DEVELOPMENT be pleased to stare:

(a) whether some difficulties have been reported in implementation of the centralrysponsored rural development schemes under the District Rural n"r"r.p,n"nt eg*"y(DRDA) in Assam;
(b)

(c)

whether a complaint regarding misappropriation of fund has been repofied under DRDAliom Assam: and
if so, the uction.taken. by the Government to monitor and proper implementation ofdevelopmental scheme in this regard?

MrNrsrER oF srArE rN.."" ilTSlI+[" oF RURAL DEvELopMENT
(SHRI SUDARSHAN BHAGAT)

(a) to (c): In so far as DRDA Administration Scheme is concerned, no complaint ofmisappropriation of funds has been reported from Assam.'However, grievances 
"gui"rtz "rDRDA employees are received which are referred to the state Govemment as recruitment andservice conditions of DRDA employees are govemed by the State Government.




